FORM 23
[See rule 84(1)(a)]

(For use in Biennial Election when seat is contested)
Declaration of the result of Election under section 66 of the Representation
of People Act, 1951.

Biennial-election to the Council of States by the elected members of the
Legislative Assembly of Uttar Pradesh-2018.

In pursuance of the provisions contained in Section 66 of the Representation
of the People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the
Conduct of Elections Rules, 1961,

I declare that-

1. Sri Anil Agarwal, K F-91 Kavinagar Ghaziabad Sponsored by Bhartiya Janta
Party.

2. Sri Anil Kumar Jain, D-244 Anupam Garden Saidullajab New Delhi 110068
Sponsored by Bhartiya Janta Party.

3. Sri Arun Jaitley, 6 Tapas Bunglows Nr. Auda Garden, Prahlad Nagar,
Sector-2 Vejalpur-Ahendabad City 380051 (Gujarat), Sponsored by Bhartiya
Janta Party.

4. Sri Ashok Bajpai, 151- Janta Kuteer, Dharmshala Raod, Hardoi (U.P.)
Sponsored by Bhartiya Janta Party.

5. Smt Kanta Kardam, 50, Tejghadi, Meerut 250004 Sponsored by Bhartiya
Janta Party.

6. Sri GVL Narshimarao, Flat No 2021 Sector C Pocket-2 Vasant Kunj New
Delhi 110070 Sponsored by Bhartiya Janta Party.

7. Smt Bachchan Jaya Amitabh, 'Prateeksha’ 10 north South Road, JVPD
Scheme, Juhu, Mumbai 400049 Sponsored by Samajwadi Party.

8. Sri Viajy Pal Singh Tomar, 35/1 Nehru Road, Meerut Sponsored by
Bhartiya Janta Party.

9. Sir Sakaldeep, Vill & post- Vihra Harpur Thana- Nagra Tehsil-Balthara
Road, Distt Ballia Sponsored by Bhartiya Janta Party.

10. Sri Harnath Singh Yadav, Shantinagar, Etah Sponsored by Bhartiya Janta
Party.
have been, duly elected to fill the seats in that House of 10 (Ten)
members retiring on 02 April, 2018 on the expiration of their term of office.
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Place: Vidhan Bhawan, Lucknow. (Poonam Saxena)
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